efiling — The Digital Online Filing Process

> Registration of Advocate in eFiling website.

» Steps to eFile a case.

Advantages of Filing
> Case portfolio management.

> Know the case status any time.




Register for efiling for

High courts/District courts in India
And Become a Digital Era- Advocate




10 step Registration procedure for Advocate

at efiling portal www.efiling.ecourts.gov.in

Visit efiling portal www.efiling.ecourts.gov.in and become a

registered user by following the 10 steps hereunder .




GETTING STARTED
Before starting registration keep the following details ready
(I) Details of your mobile number,email ID registered with court database
(ii) Details of your bar enrollement number
(iii) Digital Photo in Jpeg/Jpg format of size less than 50 KB .
(iv) Identity proof (Any one Pan card /aadhar card/ Voter card/ Driving license/

Bar Registration certificate formate of size in less than 50 KB.

(v) Smartphone/laptop with internet connection

As it is a time bound registration you need to complete within 18 minutes

Dont start registartion without having all the above details ready !




Lets start Registration

STEP 1. Visit www.efiling.ecourts.gov.in

c2C 1 © & hitps//wwwefiling ecourts.govin *— ve@f nepe =

“@f‘ High Courts & District Courts
ﬁ e-Filing Application

PR T

NIDG  Supreme Court  High Court  District Court

1%2"‘ High Courts & District Courts
.m e-Filing Application

STEP-2 Select your< state>

(i) by clicking on the drop list (or)
(ii) by clicking the state directly
from the India map



http://www.efiling.ecourts.gov.in/

E-Filing Registration

. e

[ ) STEP 3: Click “Register ” in the login page

'

Password

CAPTCHA
15 _ 3? -", Capicha

STEP 4: Select the radio button “ Advocate”

in the registration form




E-Filing Registration
STEP 5: Fill up the following details

* Mobile Number* REGISTRATION

 Email ID*

(* The mobile number and the email ID that is registered with
the court where the advocate practices must be furnished . If
mobile number and email id are not registered with court
database then registration will not_be completed and in that
case contact concerned court for registering the same )

Bar Registration Number of the Advocate
Choose User ID ( your preferable choice)
Choose where you are Enrolled

High Court/ court establishment

Choose the High Court

Enter the captcha

Click “ GET OTP”




E-Filing Registration

Step 6: Check your registered mobile number and the registered
email ID for OTP. You should receive 2 separate OTP in your mobile
number and the email ID. In some cases you may receive one OTP in
your mobile number alone, in that case enter the OTP received in
your mobile number and proceed further.




E-Filing Registration

STEP 7: Two OTP verification: If you have
received Two OTPs, Enter the OTP received in
your mobile number and the OTP received in
your email id in the respective entry bar and
click verify OTP.

(OR)

Step 7:0ne OTP verification :In some cases if

you have received one OTP in your mobile

number alone , then enter that OTP in the

mobile OTP entry bar and click verify OTP

OTP VERIFICATION

AS BEEN SENT TO YOUR EMAILID AND
MORBILE NUMBE R

MOBILE OTP ~
[Entt-f Mol e lﬂambe{ O
EMAIL OTP ~

Enter Email Id OTP

1,893 9

OTP HAS BEEN SENT TO YOUR EMAILID AND
MOBILE NUMBER




STEP 8: Fill other Details

Password *

( Password must contain minimum 8 digit and must
include 1 uppercase character, 1 Ilowercase
character,1 number,

1 special character)

Confirm password

First name Last name
Other contact number Gender

Date of Birth (DD/MM/YYYY) Address Line 1
Address Line 2 City

State Pincode




E-Filing Registration

Step 9 Upload your Photo and ID:

* Upload your Photo (in Jpeg/Jpg format of size less btween 5 KB and 5 MB)

using “Choose file” option. PHOTO *(INAGE SIZE SHOULD B8
BETWEEN

516 405 18, I PG OR G

FORNAT)
Suppose you don’t have digital photograph, just take a photo from your smart

phone and upload. Browse _ﬁ Browse m,
¥

Similarly, if you don’t have digital copy of your ID cards, then you can take a TR DTYRE!

0(MAGE SZE SHOULD BE BETWEEN S
Upload Identity proof in image size less than 5 KB and 5 MB using the

“Choose file” option.

AND'S M, I EG OR PG FORMAT)

photo or scan the ID cards using any scan application and upload. Before : W
Polly §

uploading ensure that your photo and the ID card are in the format Jpeg or jpg

o Seec 1 Prof Ty
and in size between 5 KB and 5 MB.

Captcha

Then you have to choose the type of ID card uploaded i.e Pan card/ aadhar

card/ Voter Card/Driving license/Bar registartion certificate from the drop box.




E-Filing Registration

STEP 10: Finally enters the captcha code given in box and click the “Register”

button to complete the Registration process. You will finally get the message

“Registered successfully”
Registered successfully

You have successfully become a registered Advocate of efiling .
Welcome to the digital world of efiling of High courts /District courts of India .

Start efiling your cases from the comfort of your office




eFiling a new case




efiling - LOGIN

= p —=proha
3> pPrtcha

E il H d

Formgobh woaouur passwwordd &
Forgobt wowar Liscer—Icd &




For Efiling Click New Case

vWwelcome,

HEERA SINGH
wWiew Profile DESHMNMUKCH

Last Login - 26 06-22020 1046 55 .20
I~ Address :

. N Home

L




COURT OPTION- HIGH COURT/LOWER COURT

-n HIGH COURT /" LOWER COURT




Form I-Preliminary

I New Case : Where to file
MNOTE
= Com plete detall related to the case, whichever Is provided in paperbock. s mandatony to fill at the 't?JE' of e-filing of the case

= Entry of Name, Address, Age and Relation of Petitioner/Respondent should be same as provided in Memo of Party.
= Details of Extra petitioners/respondents is required to be enter in “Extra Party” field and it should be same as provided in “Memo of Party™

@ HIGH COURT LOWER COURT
High Court * : SELECT
CIVIL CRIMINAL
Matter Type * : SELECT
Case Type *: SELECT
Is MACT Matter * : Ty Yes Ty No
Is choosen case type of MACT (Motor Accident Claim).
Maiter Nature * : ™y Urgent ™y Ordinary

To Be Listed Before: SELECT

burks.gov.in... g




Understanding the colour coding
and
Filing the 12 main forms.

I’ Filing Form

@ Active . Done Optional . Required

€ Petitioner (@) Respondent Extra Information Extra Paity Case Detal () Act-Section

ﬂ Sign Method e Upload Document m Pay Court Fee Affirmation @ View

Subordinate Court

it




File new Case

Complaimant f Feliboser oo msalnga

SR T, Y R, FIESSSOaEE

B HA TIRANSIPCAT. B8LLAR
T bz ool ot ol By
P icio o 1 VTS TSRt e

Reldree Flaame
[=FTER Y - S8 O =5 DD
SECLECER L s,
e i
» BIEELLARY
S L ECT wasSiD

SELECT VI LAGE

Pincode PR CDT

Police Saron Cooe - Tplact Folice Siaton

i —




File new Case

el TR i DR

Moo R s poereshE i ®

SEIFE R e T T
PelEsaner wilh relalree rames

Pt i - SOMASHEKAR

e SEp e oo et Siel e SRR




Respondent added successfully

Respondent added successTulhy®




Extra information

Passport Mo :

Do upation -

Coowriery -

Matiomality -

Passport Mo -

Altermate Address

Ahlarnate Address -

Stane

Diswrict :

Taluloa -

Towwwrs

SELECT DISTRICT

SELECT Tl Lk

SELECT TN

SELECT WamRD

SELECT WIL LAGE

SELECT STATE

SELECT DISTRICT

SELECT TALLIKA,

SELECT TOWYN

SELECT WaRD




Extra party information

(=Rl R Ry

Ao gd ¢ Fas posrsde i ¢

Rretawteoa ol A oo s
Hi i prsfacier red vl 1 kPl Faarmed

Rwlatbes Huaitia S

A g DimEreci

ey * :




MNote: 1. Once VoL sLebmit this efile. can nat maod .rﬁ,.' extra party.

2. It is recommended to fill in Extra Party details though nol mandatory.




Case details Form

i ISE OF ACTION Dt of Cause of Aciion : DZ2f04/2020

Claim Amouant :
Imiporilant nbor maton or
Subject or Reason : THE PLAINTIFF PRAYS FOR
DERMAMEMT IMILIBAC TIOMN AGAINST
IEFENDAMT MO RESTRAINING
THEMMA IR Frhlmd

Prayer Pofmandt Injunc

HEde Parties

s ; SELECT TALLNKA

Drisamich

F'TE.'F.I{IUE m m




Hide Party option

M Farteea

< —




Act information form

Act Information

Ael*: | CODE OF CIVIL PROCEDURE T ActSection®:  ORDERZIRULEIL]

Previous




Signing method

Document(s) PDF(s) will be * : uploaded and later on eSigned using my Aadhaar
uploaded digitally signed using Digital Token

uploaded and later on eVerified using mobile OTP

If eSign using Aadhaar will be failed two times due to any technical reasons. e-Verification using Mobile will be automatically displayed at the very same page to proceed
further.

NOTE : eFiling portal accepts digitally Signed documents only. If you have digital token, you can upload documents digitally signed by token. Otherwise later you have o esign
those by providing your Aadhar no. Therefore it is suggested to choose the option carefully ninan will not be able to change this option |ater during filing of this Case

Previous m Next




Challan details

Fee type* Bank Name :

Challan Chequel DD/ eChallan

Fee Amount® : - MOLMNT 1 No,*:
Challan/ Cheque/ DD/ eChallan

Payment Mode * : SELECT Date *:
Select Party * .

Upload Receipt* : Browse... | Mo file selected.

MNOTE : Please IJplIIEluﬂ |1-fJ|' ik I}Hl}' [F'DF flle name ma, |£‘I]I;|'.|'I can be 45 characters D-r‘ijl'. Drllj' dlIJ'lG characiers Spaces, |1}' |J|]£'I]5 and underscones ane allowed ]- Max. POF file
size 0B |




epayment

A W 38 AT e Tome 2 e

8 Py ecourts g n - Y <

) Court Fee O Judicial Deposit O Penalty Court Fee 2 Judicial Deposit

Torrms and Condiens The wo ae

P

) 1 agres 15 sbows Terma and Condfiions ) 1 egres 1o alove Terms and Conditiens




Document upload

Documents: * : Documents Title *
SElaCt CHOCUrmeEnit

Fibe * : Browse... Mo file selected

MOTE : Please upload pdf file only (PDF file name max. length can be 45 characters only. Only digits, characters, spaces, hyphens and underscores are allowed. ). MMax. PDF

flle size 2004B. .
=

Show 10 :I entries

Document Name Uploaded Documents

FPETITICMN n' ECKABIFFOOOLZ2000 PETITION. pdf
pETIMOcOPY,
669181290011 2000bS01 4a80c 1b1 33005181 7AS0dba TOT4acT 1 8A38ac IS 1e

WA A LT HAMAMA ﬁ ECKABIFFDDOLY O WAKALAT HARMAMA,, It i Delete
WARALATHNAMA,
Efb0Ee6 3T h35a81albEB0: 28 1 5abde 2484 360538 1 7 3d97 VEdd46C Sa4 09 Ld3

Showing 1 1o 2 of 2 entries

Pras s




Deleting the uploaded Document

Liocurnent [nforrmeation

R - | | : L [ - [ 1
Cocuments * ; S L it Documunte Title * . DI AP T WL @i

e | Orows=... | totile sel=cted.

MCTE  Moas o upload gdt hila any (TEF tilo sars mard length ear bo Ak sharacicrs orly Only digite, crarcstors, cpacos, hygphone avd uncoTcoeroc are alowad.). Man, NP

o o ] -

fileo os SOME .

[
Sloww | 10 "I cilnies

# Document Nams Uploaded Jocumenis Pages Remowve

1 | FETTION Ll ECKABIFFOC0L22020 PETITION. pdf L i Delets
PETIMOMN CSCMY
GELDMEI0 11 05 el 541 1Al d s 1L A2LE 5L /RUUdbA AU Aaet T DU aedE R EL:

2 | WAHALATHANS WS E ECHABIFFOCI1 25000 WA KALATHANA M L pof .

NAK A LATHMEIPAL,
EMu08uE3F L2EOEL A CksBE012E 16 B4 01231 26LERR 17307 T B UM EGEL 1T HD 13

SwviErT 1 012 0l 2PN Pk




Pay court fees

Fee lype * :

Fee Amount *

Payment Mode * ;

Upload Receipt * :

MOTE : Please upload pdf file only (FOF flle name max. length can be 45 characters only. Only digits. characlers. spaces, hyphens and underscores are allowed.). Max. PDF fie

size 20k |

SELECT

Browse...

Mo Mle salected,

Bank Name

Chaflan/ Chequel DDV eChallan
No.*:

Challanl Chequei DD/ eChallan
Date *:

Select Party * .

SELECT




Litigant affirmation

Applicant/Complainant/Litigant Affirmation

B
H.Hjlltﬂnﬂl:umphlmnm_mgﬂn‘t Affirmation VW ."-.|':|.'||I zant/ Complamnant/L TNt Affirmation

& One Time Password (OTP) has been sent [0 your mobile ******G§

Mobile OTP* ' I @




Litigant verification OTP

Document eVerified by Mobile OTP «*

On Date : 02-05-2020 21-28:16 PM
Using Moblle ; """ b
By Litigent : RRAVINDHEA MADHAV

|2 View eVerification




Advocate verification

Advocate |dentification and Venfication

Advocate ldentification and Verification : @ View Applicant/Complainant/Litigant |dentification and Venfication

Mame * . NAI ]

Mobile * ;




Litigant verification OTP

Applicant/Complainant/Litigant Affirmation

W
Applicant/ComplainantiLitigant Affirmation Wiew Applicant/Complainant/Litigant Affirmation

& One Time Password [OTP) has been Sent 1o your mobile *+**5g

Docurment ewWerified by Molaile OTF e

e et = O S 20 270 -0 16 FERA
Lr=mlrecy Bl e o e T
By Lifagearek  PLASSGTRETEELS PO TS

[ Wi e =" e il st e




Advocate verification OTP

Document eVerified by Mobile OTP «
On Date : 02-05-2020 21:20:53 PM

Using Mobile : ™66

By Advocate : GURUPRASADRB P

E view everincaton




Advocate verification

Advocate ldentification and Verification

Advocate ldentification and Yerification - E Ve Apolicant'Complainant/Litigant Idemtification and Yentication

Mame * : I L)

Mobile * : MO T

Send OTP

Document eVerified by Mobile OTP «

On Date : 02-05-2020 21:20:53 PM

Using Mobile : G5
By Adwvocate : GURUPRASAD B P

E WView everificaion




Expand all option for viewing all forms

Expand All o

+




Final submit option after filing all forms

Final Submit




Final submit option after filing all forms ‘

B Case Filing Form e-Filing No : EC-KABIFF-00012-2020 eFiling FNSiony

Active Cxome Crptional Requered
- = @ ==

u P etitioner a Fes pondent Extra Information -ﬂ Extra Party Add LRS -B Case Dwetail ﬂ Act-Section B Sign hathod
) Upload Document Pay Cournt Feo EER ~rticmamon g view

Expand All o

eFiling Details
Complainant ! Petitioner

o sed | Respondent

Exitra Information

-+
.-
-+
-+

Exira Party

LR's Detalls

Case Detail

Act-Section

¥ + + #

Sign Method




Efiling number submitted successfully for approval of efiling admin.

E-ilng number EC-KABIFF-00012-2020 submitied successful for approval of E-iing Adrin!




Efiling Acknowledgment

District & Sessions Judge Balod, Balod, CHHATTISGARH
Acknowledgement

e-Filing No - EC-CGBLO1-00002-2015 e-Filed Date/Time o 06-06-2019 04:10:57 PM
Petitioner : CGSTATE

Respondent o MOHAMN LA

lA(s) : 0

Advocate . Dhiraj Upadhyay (CG-627-2007) Matter Mature : Ordinary

Efiling Admin :  sunil pandey

Payment Details : Rs. 1{ Offline )

Generated Date: 26-06-2020




Digital Tracking of efiled cases

My e-Filing Status

- = -

A 0

Defective

= o 3 d b
e-Filed Documents Deficit Court Fee IA

My e-filed Cases

X

Rejected Cases




WEBINAR FOR ADVOCATES ON
E COURTS SERVICES

ADVANTAGES OF E FILING.




WEBINAR EOR'ADVOCATES ON
E COURTS SERVICES

e e-filing of a case Is faster.




WEBINAR EOR'ADVOCATES ON
E COURTS SERVICES

e e-filing of a case Is faster.

 Virtual instant access.



WEBINAR EOR'ADVOCATES ON
E COURTS SERVICES

e e-filing of a case Is faster.

* Virtual instant access.
* e-filing saves space.



WEBINAR EOR'ADVOCATES ON
E COURTS SERVICES

e e-filing of a case Is faster.

* Virtual instant access.
* e-filing saves space.
* Cost saving.



WEBINAR FOR ADVOCATES ON
E COURTS SERVICES

e e-filing of a case Is faster.

* Virtual instant access.

» e-filing saves space.

* Cost saving.

* Minimizes physical travel to the Court.



WEBINAR EOR'ADVOCATES ON
E COURTS SERVICES

e e-filing of a case Is faster.

* Virtual instant access.

» e-filing saves space.

* Cost saving.

* Minimizes physical travel to the Court.

* Provides transparency and accountability in filing process.



WEBINAR EOR'ADVOCATES ON
E COURTS SERVICES

* Work flow management becomes simpler.




WEBINAR EOR'ADVOCATES ON
E COURTS SERVICES

* Work flow management becomes simpler.

* Environment friendly.



WEBINAR FOR ADVOCATES ON
E COURTS SERVICES

* Work flow management becomes simpler.

* Environment friendly.
e Technological empowerment.



WEBINAR EOR'ADVOCATES ON
E COURTS SERVICES

THANK YOU
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